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Î TORATION  OF  Evacuee  Propbbtt

*462. Siai M. L. Aenwal: (a) WiU
the  Minister  of  BehabHttaHoii  be
pleased to state whether it is a fact 
that a large number of  applications 
for restoration under Section 16 of the 
Administration of Evacuee  Rroperty 
Act XXXI of 1950 has recently be« 
rejected by the Custodian in Uttar 
Pradesh on the ground that the appli
cants had not produced the ‘Permanent 
Resettlement  Certificate*  from  the 
Government of India?

(b)  Are there cases in Uttar Pradesh 
and if so, how many, where restora
tion has been allowed under Section
16  without producing the said Certi
ficate?

The Dwity Sfiiiister ot VMiaMOU- 
floii (SM J. K. Blioiisle):  (a) and
(b)  .  The informati(m is being col
lect̂ and will be laid on the Table of 
the House m due course.

Compensation to  Displace  Persons

Shii GUwaal: WiH the. Minister 
of Behabilita,tiMi be pleased to state:

(a) whe  ̂ the  recommendations 
made by Tekchand Committee in re
gard to grant of eompMatf̂ to dis
placed persons Irom Western Pakistan 
have been considered by Government;

(b) if so, what is their decision re- 
gardmg the same; and

 ̂(c) wben the scheme of compensa
tion will be implemented?

The A t̂er of RehabiUtation (Shri
 ̂P.  (a) and  (b). Tekchand
Committee has not yet sent its recomr 
mendations to Government officially. 
A draft of its  recommendations  is, 
however, available and is under con
sideration.

(c) Tentative proposals regarding the 
compensation scheme prepared in the 
Ministry of Rehabilitation were placed 
before a Conference of Secretaries of 
State Rehabilitation Departments and 
Custodians  of Evacuee Îoperty in 
September last.  Their views were con
sidered by a Coherence of State Re
habilitation Ministers held immedia
tely afterwards.  Tekchand Committee 
was also consulted on the same pro
posals.  A scheipne is now beiî pre
pared in the light of ttie views expres
sed in different quarters and will be 
placed before Government for orders. 
No definite date can be given at present 
when ttie scheme will be implemented.

Rajasthan Caî  M oncT

136.  Shri  Kami Singhji: Will  the 
Minister of IrrigatioB aad Power  be
pleased to state what "steps are being 
taken in '̂onnection with the Rajas
than Canal Project of which ê pre
liminary  investigation  hâ ' alî dy 
been carried out?

The Depaty Miiiister of Irrigati<ni 
and Power (Shri Hathi): The preli
minary  investigations  in  connection 
with The Rajasftan Cansd are still in 
progress.  Field work has been com
pleted and the pr(5ject report is under 
pr̂aration. ^

M aize  Starch  (Production)

137.  Dr. Amin: WiU the Minister of 
Commerce and Indnsftry be pleased to 
state:

(a) the  production of maize starch 
in the country during the year 1952 
(up to June); and

(b) the consumption of starches  in 
the country during this period?

The Minister of Commerce and in
dustry (Shri T. T. Krishnamachari):
(a) About 6,060 tons.

(b)  About 9,800 tons of starch of all 
kinds. .

Decontrol of  Iron, Steel and  Ooal

,1S8. Dr.  Amin: Wm the  Minister 
of Commerce and Indostry be pleased 
to state:

(a) whether Government propose to 
decontrol Iron  and Steel  and  Coal; 
and

(b) if the an r̂ 4b part (a)  abow 
be in tĥ affirmative, when?

of Commerce and In*

(«) No, Sir.

(b) Does not arise.

dnstry (gliri T. T. Krishaamaehitfi):
U) No, -

Baroda  Broadcasting  Station

Will the  Minister 
be

139.  Dr. Amin: 
of Dnformation  a .
pleased to state the amount which is 
being spent annually by the Govern
ment of India for running the Broad
casting Station at Baroda?

Hie Mbatater  of  bformatioB  nad 
Broadcastiiig (Dr. Kedur): The
pl̂diture incurred by the  Govern
ment of India on Baroda Station of
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All IncUa Badio ijliirinfs the la9t three 
years has been:—

Year Jb̂enditure in lakhs 
of Rupees

1949-50

1950-51

1951-32

318

•̂29

313

Expenditure tor the year 1952-53 is 
estimated at Rs. 3.40 lakhs.

Pic Iron

140. Shri C. R. Ctaowdary: Will the 
Minister of Commerce and Industry
be pleased to state:
(a) the total annual production of 

pig iron in India since 1948;

(b) the total annual exports of pig 
iron since 1948 and the countries to 
which exports have taken place;

(c) the amount of pig iron consumed 
in India and the total annual demand 
by Indian industry since 1948;
(d) whether there has been  a de

cline in exports  of pig iron recently 
and if so, why; and

(e) the average annual price of pig 
iron in India and the export prices 
since 1948?

The Minister cf CommeRe and in
dustry (Shri T. T. Krishnamachari):
(a)  to (c) and (e). Four statements 
are laid on the Table of the House. 
[Sec Appendix n, annexure No.  54]

(d)  Yes, Sir. Until  recently  the 
Indian foundries  used to  consume 
only graded pig iron, the  off-grade 
pig iron being mainly  exported as 
being imsiiitafble  foî use.  With the 
continuing shortage of pig iron and 
with  improvepients  in  technique, 
fĥir conŝiptlpn of  off-grade 0ig 

has gone up and exports  have 
consequently declined.

Rttbber Tyres  (Import)

141. Sardar Hnkam Siagt: (a) Will 
the Minister of Coopiierce an̂ Indjns-
try be pleased to state whether any 
licences  for import  of rubber tyres 
from foreign countries were issued to 
dealers during the last twelve months?
(b)  If so, what was the value  of 

the imports and the t3i>es of  t3rres 
imported? •
The Blinister of Commerce (Slnl 
Karmarkar): (a) Yes. Sir.  *

(b)  Rs. 19,71,021 (for 12  monifcs 
ending July 1952).  This excludes the 
value of  tractor  and  o£T-the-road 
tyres.  Figures of actual imports of 
these items are not available.
The types of tyres imported were: 

pneumatic motor covers,  pneumatic
209 PSD.

motor-cycle  covers, pneumatic cycfe 
covers, solid rubber tyres for motor 
vehicles and tractor and ofl-the-road 
tyres.  Only those types and sizes of 
tyres which are not manufactured in 
India were impctrted.

Trade with Austria

142. Dr. Bam Will the
BCmister of Commerce and Indnstry be
pleased to state:

(a) Ihe total value of goods so far 
imiK)rtcd  from Austria during the 
current financial year; and

(b) the total value goods export
ed to that country xiuring the corres
ponding period?

Hie Minister of Commeree (Shri 
Karmarkar): (a)  Rs.  19,77,803  upto 
June 1952.

(b) Rs. 11,87.276.

Fruit  Trade with  Pakistan

143.  Pandtt  Blnnishwar 
Upadhyay: (a) Will the Minister  of 
Commerce and Indnstiy be pleased to 
state whether it is a fact that Pakistan 
has imposed heavy  restrictions  on 
the wholesale fruit trade of India with 
Pakistan?

(b)  What was the annual amount of 
export of fruit to Pakistan from India 
‘  from Delhi before this res

triction?
(c)  What  was the  annual amount 

and valuation of fruits, fresh and dry 
that we imported from Pakistan, and 
what is the position now in that res
pect?

The Minister nf Commerce (Shri 
Kaîtkar):  (a) of fruits
from India was covered by an Open 
General Licence which has  expired 
and was also duty free.  No imports 
ĉ  now be made unless the Pakistan 
Government grant licences.  In addi
tion. a duty of customs at the ioUow- 
Ing rates is payable.̂

Firuits, all sorts,  36% ad vaVorem 
fresh. 4ided, salted 
or preserved, not 
otherwise specified.

X)ried figs  .  • 32%  -  ~
Sultanas  .  . 30%  **  •*

Fî)ert in the shell  32%  ”  "
igape*

Currants •  • • Re* 1  per cwt

(b)  Exports of ftuits during 1951-52 
were about Rs. 3 crores  of which 
nearly )ialf was from Delhi area.




